e allﬂwi_ Jansatta, Delhi

Tuesday, 11th June 2019; Page: 4
’ﬁ * Width: 26.79 cms; Height: 17.88 cms; a4r; ID: 9.2019-06-11.29
“*m Wﬂm@rﬁwwsm@ Ugdl R

ST HdTGerdl
73 feeett, 10 54

SN <h el H g3 < Iuid ool hi (THH g1 i
RepEd 9HaR &l FiU9 7 UFE AFd SR 3TN
(TAUTRRURA) H TSt hils | S9 HHS H Jo¥ hilld 37eqe]
Qﬂwﬁ%ﬁﬁqﬁwﬁﬁmﬁ?ﬁaﬁaﬂ%ﬁaﬁm%ﬁ
QTN o &G dehicll ol Ueh FfAHIRHESH TN Yg=al 3R
fSTeRTIa <1 e | HIUT madl%ﬁﬁﬂﬁﬂaﬁéﬁw
FET3T eI ST R SR T =] % WEe % o fewm
facsr S fopu & | 39 fA<sn o1 e =8l foRam e ©




ﬁ

e Mgy

"

W N7 g

Hindu, The, Delhi
Tuesday, 11th June 2019; Page: 4
Width: 25.15 cms; Height: 11.62 cms; a4r; ID: 25.2019-06-11.35

Ahgarh case: Delhi Cong. files complaint with NHRC

STAFF REPORTER

NEW DELHI

A delegation of the Delhi
Congress on Monday filed a
complaint with the National
Human Rights Commission
(NHRC) on the issue of the
murder of a two-year-old
girl in Aligarh’s Tappal.

The delegation included
members from the party’s
legal and human rights de-
partment, a team of lawyers

and activists.

An advocate with the Del-
hi Congress, Sunil Kumar, in
his petition said in the Ali-
garh incident the guidelines
issued by the Supreme
Court in the matter of Bach-
pan Bachao Andolan vs Un-
ion of India were not
followed.

“While the memory is
still fresh in the minds of the
people of the murder of a

girl in Kathua, the present
incident has sent shock
waves in society,” Mr. Ku-
mar said.

‘Missing children’

The Delhi Congress de-
manded that the chief se-
cretaries of all the States be
directed to follow the guide-
lines issued by the Supreme
Court in the matters of mis-
sing children.
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"‘“‘w = DCW writes to PMO demanding
death penalty for Aligarh accused

MUDITA GIROTRA @NewDelhi

THE Delhi Commission for
Women (DCW) on Monday
wrote to Prime Minister Nar-
endra Modi, demanding a
death sentence to the accused
in the Aligarh rape incident
while the Delhi Congress’ Le-
gal and Human Rights Depart-
ment also filed a complaint
with the National Human
Rights Commission.

“The Government after in-
troducing the ordinance al-
most forgot about the further
steps that had to be taken to
ensure a swift justice system in
India for dealing with sexual
assaults with minors. The ap-
parent inaction of the Central
Government has resulted in
such horrific crimes continu-

Three other crimes
against minorsin UP

A 12-year-old girl was
allegedly raped, a 15-year-
old was subjected to a
similar outrage by a teacher
and a 7-year-old was found
in dead in a bush.

ing unabated,” said DCW chief,
Swati Maliwa.

Among the other demands
made by the commission, is an
effective implementation of
Criminal Amendment Law
2018.

Delhi Congress’ Advocate
Sunil Kumar, in his petition,
mentioned that in the Aligarh
incident, the guidelines issued

by the Supreme Court in the
matter of Bachpan Bachao An-
dolan vs Union of India were
not followed.

“This is not the first case
where a girl child has been
brutally murdered. While the
memory is still fresh in the
minds of the people of the bru-
tal murder of a girl child in
Kathua, the horrifying inci-
dent (at Aligarh) has sent
shock waves in the civilised
society,” he said.

Three other cases of crimes
against minor were reported
in UP - a 12-year-old Dalit girl
was allegedly raped by six
men, a 15-year-old was alleg-
edly raped by a teacher inside
a seminary and a 7-year-old
girl was found in dead in
a bush.
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NEW DELHI, 10 JUNE

Following the horrific mur-
der of a two-year-old girl
child in Aligarh, the Delhi Con-
gress' Legal and Human Rights
wing demanded on Monday
that the chief secretaries of all
states should be directed to
follow the guidelines issued
by the Supreme Courtin the
case of the Bachpan Bachao
Andolan vs the Union of India
in all matters relating to miss-
ing children.

The party's advocate Sunil
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Kumar, in his petition, said,
"In the Aligarh incident, the
guidelines issued by the
Supreme Court of Indiain the
the Bachpan Bachao Andolan
vs Union of India case were
not followed, after the com-
plaint was lodged in view of
the heinousness of the crime,
with the National Human
Rights Commission (NHRC).

He said, "Had these guide-
lines been followed in the Ali-
garh case, the precious life of
a toddler could have been
saved".

Sunil Kumar said, "Thisis

Infant's murder: Delhi Cong says
states must follow SC guidelines

not the first case where a girl
child has been brutally mur-
dered, there are anumber of
cases inwhich a girl child has
been murdered after being
brutally raped.

"While the Kathua gan-
grape and murder case s still
fresh in people's memory,
the horrifyingincident at Ali-
garh has sent shock waves
throughout the civilized soci-
ety," he said.

Referring to Delhi Police's
and the Ministry of Women
and Child Development's
data, Kumar said, "As many

as 20 children on an average
go missingin the Delhi every
day".

Citing media reports,
Kumar said, "In the last 72
hours, from 9 June 2019,
rapes have been committed
in Bareilly, Barabanki, Bhopal,
and Hamirpur, with children
between seven to ten years of
age".

Kumar also demanded
that the parents of the child
murdered in Aligarh should
be given adequate monetary
compensation and police
protection.
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Congress demands compensation,
protection to famlly of Aligarh toddler

STAFF REPORTER
NEW DELHI

he legal and human rights

wing of the Delhi Congress
on Monday filed a complaint
with the National Human
Rights Commission (NHRC)
and demanded compensation
and protection to the family of
a toddler who was brutally
murdered in Aligarh in neigh-
bouring Uttar Pradesh.

The Chairman of the legal
and human rights department
of the party, advocate Sunil
Kumar, in his petition, men-
tioned that in the Aligarh inci-
dent, the guidelines issued by
the Supreme Court of India in
this regard were not followed.
He said that if these guidelines
were been followed in the
Aligarh case, then the precious
life of a toddler could have
been saved.

"This is not the first case

where a girl child has been
brutally murdered, but there
are a number of cases in which
girl child has been murdered
after being raped.” said Kumar
in the petition.

Advocate Sunil Kumar, in
his complaint, gave the exam-
ple that as per the data of Delhi
Police and the Ministry of
Women and Child
Development, as many as 20
children on an average go
missing in the National Capital
Territory of Delhi every day.

Citing media reports, Adv.
Sunil Kumar said that in the
last 72 hours, from 9th June,
2019, a rape has been com-
mitted in Bareilly, Barabanki,
Bhopal and Hamirpur, with
children of seven, eight and ten
years old. He said that that
these incidents expose the
sorry state of affairs of the
Police Departments in various
parts of the country.

He said that during the 15-

year rule of the Congress party

in Delhi not only crimes
against women and children
were decreased. The petition-
er has also demanded that the
Chief Secretaries of all the
states be directed to follow the
guidelines issued by the
Supreme Court of India in the
matters of missing children.
A senior party leader said
that the petition was filed on
the direction of Delhi Congress
president Sheila Dikshit.
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( j DPCC moves rights

%"-' mﬁ“‘a' panel on Aligarh case
New Delhi: The Legal and
Human Rights Department
of the Delhi Pradesh Con-
gress Committee (DPCC),
on Monday filed a com-
plaint with the National
Human Rights Commission
(NHRC) on the issue of the
murder of a two-year-old girl
in Aligarh, Uttar Pradesh.
Chairman of the Legal and
Human Rights Department
of the DPCC, Sunil Kumar,
in his petition, mentioned
that in the Aligarh incident,
the guidelines issued by the
Supreme Court in the matter
of Bachpan Bachao
Andolan versus Union of
Indiawere not followed. He
also cited that as per the
data of the Delhi Police and
‘ the Ministry of Women and
Child Development, as
many as 20 children on an
average go missing in Delhi
every day. TS
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Wiy o FOR ABETTING
WOMAN’S SUICIDE

DC CORRESPONDENT
HYDERABAD, JUNE 10

Feeling humiliated after
being accused of having
an extramarital relation-
ship by her husband's
friend, a woman commiit-
ted suicide by hanging at
her house in KPHB in the
early hours of Monday,
Along with her fechie
husband, she went to the
house of the fiiend to col-
leet loan repayment when
she was humiliated by the
latter. said police who
booked a case for a probe.
Acpording to KPHB
police, Medikonda Prudvi
Ganesh, 36, a software
engineer, along with his
wife Krishnaveni, 31,
natives of West Godavari,
were staying at Dharma
Reddy Colony. Ganesh had
lent 29 ldkh to his friend ¥
Sathish of Jaggaiahpet.
Ganesh and Krishnaveni
and a [riend, Balaji, went
to collect the money from
Satish on Saturday:
Sathish, who was report-
edly drunk, abused them.
Later too Sathish went o
Ganesh's house, picked up
a quarrel with him and
broke his mobile. When
Krishnaveni intervened,
he used abusive language
and told her that he had
her private pictures with
others and would publi-
cise them. Feeling humili-
ated., Krishnaveni com-
mitted suicide on Monday,
when her husband was
asleep, Based on a comi-
plaint from Ganesh, a case
of dbetment to suicide has
been registered against
Sathish for investigation.
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Congress demands compensation and protection to family of the

Aligarh toddler
Press Trust of India | New Delhi Last Updated at June 10, 2019 19:55 IST

A complaint was filed by the Congress's Delhi unit with the National Human Rights
Commission (NHRC) on Monday, demanding compensation and protection to the
family of a toddler who was brutally murdered in Aligarh in neighbouring Uttar
Pradesh.

A delegation of legal and human rights department of the party also demanded
the NHRC to direct chief secretaries of all states to follow the guidelines issued by
the Supreme Court in the matter of the "Bachpan Bachao Andolan vs the Union of
India" in matters of missing children.

The body of the two year old girl was found in a garbage dump on June 2, three days
after she was reported missing. The girl's father had alleged she was killed because
he failed to repay a Rs 10,000 loan from the accused. Four persons have been
arrested in the case so far, police said.

"The parents of the murdered child should be given adequate compensation and
police protection," said Sunil Kumar, head of the Legal Cell of Delhi Congress.

In the complaint submitted to the NHRC, it was said that the guidelines issued by
the Supreme Court in the matter of "Bachpan Bachao Andolan vs Union of India"
were not followed in the Aligarh case.

"Had these guidelines been followed in the Aligarh case, the precious life of the
toddler could have been saved," Kumar said.

Authorities maintained a tight wvigil in Aligarh's Tappal on Monday,
suspending internet services and deploying additional forces, a day after police
thwarted attempts by right-wing groups to hold a "mahapanchayat" in the town over
the murder.
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Congress demands compensation, protection to family of Aligarh
toddler

Tuesday, 11 June 2019 | Staff Reporter | NEW DELHI

The legal and human rights wing of the Delhi Congress on Monday filed a complaint
with the National Human Rights Commission (NHRC) and demanded compensation
and protection to the family of a toddler who was brutally murdered in Aligarh in
neighbouring Uttar Pradesh.

The Chairman of the legal and human rights department of the party, advocate Sunil
Kumar, in his petition, mentioned that in the Aligarh incident, the guidelines issued
by the Supreme Court of India in this regard were not followed. He said that if these
guidelines were been followed in the Aligarh case, then the precious life of a toddler
could have been saved.

"This is not the first case where a girl child has been brutally murdered, but there are
a number of cases in which girl child has been murdered after being raped." said
Kumar in the petition.

Advocate Sunil Kumar, in his complaint, gave the example that as per the data of
Delhi Police and the Ministry of Women and Child Development, as many as 20
children on an average go missing in the National Capital Territory of Delhi every day.
Citing media reports, Adv. Sunil Kumar said that in the last 72 hours, from 9th
June, 2019, a rape has been committed in Bareilly, Barabanki, Bhopal and
Hamirpur, with children of seven, eight and ten years old. He said that that these
incidents expose the sorry state of affairs of the Police Departments in various parts
of the country.

He said that during the 15-year rule of the Congress party in Delhi not only crimes
against women and children were decreased. The petitioner has also demanded that
the Chief Secretaries of all the states be directed to follow the guidelines issued by
the Supreme Court of India in the matters of missing children.

A senior party leader said that the petition was filed on the direction of Delhi
Congress president Sheila Dikshit.



